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14.00 hrs.

MR. DEPUTY-SPEAKER: Workers
cannot help that,

SHRI CHITTA BASU: How can the
workers help it?

MR. DEPUTY-SPEAKER: They
have to get it.

SHRI CHITTA BASU: The workers
have to tighten their belts. Sir, the
deficit has been kept at this estimated
level on the becis of the two factors—
(1) drawing of loans of Rs. 530 crores
from the IL.M.F. about which it has
been discussed at great length. The
net external assistance is of the order
of Rs. 1,252 crores. Therefore, my
remark is sharp. This deficit has
been kept at the present level by way
of drawing loans from the Inter-
national Monetary Fund and also the
amount of external assistance. There-
fore thig budget is framed by external
assistance and loans from the I.M.F.
Lastly, Sir, I apprehend that this is a
prelude to the attacks on the work-
ing class. That is my last point. You
will allow me to make my point here.
The Economic Review says:

“A combination of policies which
increase productivity, while at the
same time restraining the growth
of money incomes within the limits
of real productivity growth will
have to be pursued in order to
restrain cost-push factons.”

Sir it is very significant.

The Prime Minister is reported to
have referred to low productivity-high
cost economy. The Survey also refers to
demand management policies. All this
is threat to the working class and in-
dicates that the Government is con-
templating in termg of imposing the
policy of wage freeze. Policy of
wage freeze means greater resistance
from the working class. Greater resis-
tance fror~ the working class means
fTearg are uttered from their side.
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Therefore, these proposals are a preé-
lude to further attacks on the working
class of our community. That being
so it is not possible for me or any-
body on this side of the Hpuse to
extend support to these proposals. 1
oppose it.

14.08 hrs

STATEMENT RE: RESUMPTION OF
TALKS WITH SHRI LALDENGA

THE MINISTER OF HOME
AFFAIRS (SHRI ZAIL SINGH): The
House is aware of the efforts which
the Government have been making to
bring about complete normalcy in
Mizoram. It may be recalled that
Shri Laldenga came to India in Jan-
uary, 1976, in pursuance of efforts to
solve the Mizo problem. With the
change in Government in 1977, the
talks did not proceed satisfactorily
and were called off by Shri Morarji
Desaj’s Government in March, 1978.
Following an increase in violence in
Mizoram, Mizp National Front and its
organisations were declared unlawful
under the Unlawful Activities (Pre-
vention) Act. 1967.

With the return of Smt. Indira
Gandhi as Prime Minister efforts to
find a settlement of the Mizoram pro-
blem were resumed. Shri Laldenga
called on the Prime Minister and
offered his services for restoration of
normalcy in Mizoram. I am happy to
inform the Hpuse that his two meet-
ings with the Prime Minister have
led to an agreement. On behalf of
the Mizo National Front Shri Laldenga
has agreed to stop all underground
activities with effect from midnight
of 31st July|lst August, 1980. The
Government have also decided to
suspend operatfions by the security
forces from that date. This suspen-
sion will not apply to clandestine
crossing of international borders and
to the maintenance of normal law and
arder.
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Meanwhile, talks will continue
between the Government and Shri
Laldenga. The Government are con-

fident that talks would lead to an

amicable solution of the problem in
Mizoram, so that the energies of all
sections of people in Mizoram can be
directed towards their all-round
development The Chief Minister,
Mizoramm  has also welcomed this
initiative,

Government appreciate that Shri
L.aldenga has stood by his earlier
commitment in which th. Mizo
National Front had acknowledged that
Mizoram iz an integral part of India
and has resolved to accept a settle-
ment of all problems in Mizoram
within the framework of the Consti-
tution of India,

14.05 hrs.
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oY weady fag (3v40) . 3ITiexad WERA
A FrAAT (A9 wAY AT F Wid gIA T WIWIT
9%z w7 § g @A geae 3sz gaik
Ay aegy feyr @ 1 O =df, g
gisafr & #rq weFUd go g & |y
qrafg aEed ¥ ozA@ w&ra fwmar &
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T &, TR AT Agd Ar 6@t wagd
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F W s uitm Wi§ e &1 67«
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W A Tw gy —gEe @A § el
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